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According to the information furnished by, 
UGC, paucity of funds may effect some - 
developmental activities of the institutions but 
the basic facilities are not likely to be affected. 
The Government has allocated an amount of Rs. 
612.38 Crore to the UGC for development of 
higher education in the 8th plan as against a sum 
of Rs. 576.01 Crore provided to the 
Commission for the purpose in the 7th Plan. 
The Non-Plan grants provided by the 
Government to UGC have also been steadily 
increasing over the  years. 

The UGC had constituted a  High-Powered 
Committee under the chairmanship  of Justice 
(Dr.) K.  Punnayya  in  November,   1992, to 
examine the financial  situation    in  Central/ 
Deemed Universities and Delhi  Colleges  and 
to suggest policies and norms for determining 
grants in future. This Committee   has   made 

'everal recommendations for   improving   the i 
nternal cost efficiency of   these   institution5 a s 
also for mobilisation of additional resources-The 
Committee has,   inter-alia,   recommended that 
the teaching to non-teaching  staff ratio should 
be brought down to 1 : 3. The Report of this 
Committee, together with   the   views of the 
UGC thereon, has been sent   to the Vice-
Chancellors   of  the   Central/State   and 
Deemed  Universities  as  also  to  the    St?.'s 
Government/UT.   Administrations  for    con-
sideration and adoption of the   recommenda-
tions  relevant to them. 

Non-Formal Education Plan 

1562. SHRI BHAGABAN MAJHI : Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to refer to 
answer to Unstarred Question 1631 given in 
'he Rajya Sabha on 5th August, 1994 and state 
: 

(a) the target set for opening non-formal ec 
ucation centres in different states during the E 
<;hth Five Year Plan period;   and 

(b) the details thereof ? 

THE DEPUTY MINISTER IN THE 
VTNISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCATION 
AND DEPTT. OF CULTURE) (KUMARI 
SELJA) : (a) and (b) No state-wise targets are 
fixed. The number of centres are determined on 
a year-to-year basis based on the project 
proposals submitted by the States/ UTs. The 
number of centres sanctioned in Afferent 
States/UTs in 1993-94 is  enclosed 


